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issue DOtices in the names of depositors of 
silent (dead) accounts where complete 
records are available and where the balance 
is more than Rs. 100. requesting the de-
t)OSitors to revive their accounts. 

12 HRS. 

MR. SPEAlCER: I do not think it is a 
matter for di(ICussion. 

12.03 HaS. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

INTRODUcnON OF NEW DEPUIY FAILURE OF CENTRAL GOVERNMENT TO 
MINISTERS _ SUPPLY FOODGRAINS TO DEFICIT STATES. 

THE MINISTER OF PARLIAMEN- L SHRI A K. GOPALAN (Kasergod) : I 
TARY AFFAIRS AND COMMUNICA- calI the .attention of the ~inisteT of Food 
TIONS (DR. RAM SUBHAG SINGH): and Ag,..cuIt~, CommunIty Development 
I beg to introduce the three new Deputy and C()oopera~n. to the folIowing matter 
Ministers to you and to the House---Shri of urgent publIc unportaDce, and r request 
"sidheshwar Prasad, Sbri Jagannath Pahadia that he make a statement thereon : 
and Chaudhuri Ram Sewak. (Ime"up- ''The failure of the. Central Govern-
lions). ment to fulfil the promised commitments 

of foodJn:ains supply to deficit Slates reo 
suiting in threatened break -down of 
rationinl! in West BenI!8I and serious 
scarcitv conditions in Kerala an;! other 
States." 

11ft ~ ~ ('tit<:) : afrnfr i!g<f 
~;n1f~ifatT~~1 'mT<f,.;r 

it~ ~r ~ <:WI ~r I 

MR. SPEAKER: I do not think you 
are making a Ministry before the House 
now ! Let us go to the next item. 

SHRI NATH PAl rose-

MR. SPEAKER: About what? 
SHRI NATH PAl (Rajapur): We are 

.seized of the JDBtter that the Minister of 
Parliamentary Affairs has been pleased to 
introduce three of Ilia new junior colleagues. 
Normally we would have applauded be-
.cause they are young, though for no other 
reasClIl, but knowing that au. i. a pre-
cautionary step, that this is not needed by 
1he reqWrl:DJents of the country. it is only 
to prevent would-be defections that these 
.appointments have been made. may I ask 
if the Government is going to be a large-
scale employment exchange? We must 
!let a reply, Is the Government going to 
be the billJlllS!: employment exchanlte in the 
.country? 

11ft' ~ ~ : ;;it ~ -nfr<: <1"1 

forit ;;rr ~ t, ~'R oRr.rr "" 11;'" ",,1<: 
amt ~ ~ g-atT ~ am: 3NR iRrf T<f 
<it ~~ ~~ ~~·I W 
.~, w:>m: am: ~ it. f<:ro: ~ ~ 
'f@ <;f1RrT ~ f.!; ;;q ~ tAfr f;;ro: ;;rr 
~ ~. am: 'Rr.rr it t:!;'F ~ ~ '!Irlf 
or(f flr.r ~ ~ I ~;::ffir 'liT ~ 
~~mr~1 

THE MIN1STER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO-OPERATION (SHRr ANNASAIDB 
SHlNDE) : In making allocations for each 
month, during the last. week of the preced-
ing month, Governmellt of India make an 
estimate of the quantities that are likely 
to be available both from imports and in-
ternal sources· and make allocations to the 
deficit States accordingly. It often happens 
that the availability during the month di-
ffers from the estimate made during the last 
week of the preceding month. Sometimes 
ships do not arrive on the scheduled dates. 
At times there are difficulties in clearance 
of foodgrains at port. due to several causes 
like heavy rains and strikes. All this re-
sults in the supplies during the month Dot 
being upto the alJocations made. There 
was dislocation in clearance and deapatcb 
at the ports due to rains during the months 
of August, September and October. As 
against an alJotment of 858 thousand 
tonnes of foodgrains other than rice during 
July, actual supplies were 784 thousand 
tonnes. Similar figure. for August, Sep-
tember and October are as follows:-

(In '000 tonnes) 
Month Allotment Supplies 

August 876 859 
September 880 806 
October 883 801 

II will thus be seen that the gap betweea 
aIlecatiOll and mpplies bas BOt beea yery 
wi* durina recent _thl. 



375 Supply of KARTIKA 23, 1889 (SAKA) foodgrains to Slates 376 

As the House is aware the ))OSition of 
rice bas all along been difficult and it has 
not been possible to fix before hand any 
monthly allocation as such to the dilIerent 
States as in the case of wheat and other 
Ilrains. The actual supplies of rice io July 
amounted to 68 thousand tODDes. Supplies 
during August, Sq>tember and October 
have been 77,000, 64,000 and 66,000 
tonnes respectively. It will thus be seen 
that the supply of rice also has not been 
significantly lower during the last three 
months as compared to the supply during 
July. . 

2. It ;,. however, a fact that the situation 
In West Bengal and Kerala has been diffi-
cult even from the middle of 1967. At the 
beginning of the current year on the basis 
of expected availability during 1967 and 
taking into account the minimal needs of 
all tbe deficit States it was estimated that 
West Bengal would be supplied during the 
year about 1 lalb tonnes of rice and suffi-
cient wheat to meet their statutorY ration-
ing commitment leaving a small surplus for 
distribution on a small scale in the modified 
rationing areas. Towards the end of March, 
at a meeting of Prime Minister with the 
Chief Minister, Deputy Chief Minister and 
Food Minister of West Bengal, it was 
.agreed that 15,000 tonnes of lice and 
75,000 tonnes of wheat would be supplied 
to West Bengal per month upto June. 
Even after June attempts were made to con-
tinue the supply of 15,000 tonnes of rice 
and 75,000 tonnes of wheat to West Bengal 
per month. In August, the situation in 
West Bengal deteriorated further and it was 
agreed that in addition to whatever rice 
could be supplied from the Central pool, 
about 105 thousand tonues of wheat and 
milo and other grains would be !lUpplied to 
them ..,.,. month upto the end of October. 
Actual supplies of these grains have been 
over one lalth tODDes each month in 
August, September and October, the total 
quantity supplied being 3,11,300 tonnes. 
Except for September, when the supply was 
only 9,000 tonnes, about 15,000 tonnes ot 
rice were supplied in the other two months. 

For November, attempts are being made 
to supply the State 15,000 tonnes of rice 
and 11 0 thousand tonnes of wheat and 
other foodgrains. Allotments of rice could 
not be made earlier as the availabilities 
from inferaal oourcea and imports were 

(C.A.) 

not known before the beginning of the 
month. Efforts were made to rush rice 
from Punjab and Madhya Pradesh but un-
fortunately, these could not reach West 
Bengal at the beginning of the month. 
However, to make up for the shortfall in 
rice, an additional quantity of 7,000 tonnes 
of wheat was allotted and arrangements 
were made to have it delivered exPeditious-
ly to West Bengal Government. The rice 
moving from Punjab and Madhya Pradesh 
has started reaching Calcutta and it is ex-
pected that the issue of rice will recom-
mence. Further allocations of rice have 
also been made from Madhya Pradesh and 
Orissa and sufficient rice to make up the 
quantities promised will also be made avail-
able from imports expected at Calcutta. 

3. Kerala is informally rationed and the 
actual offtake used to be 70,000 to 75,000 
tonnes of rice and about 20,000 tonnes of 
wheat per month. When rice supplies feU 
short the wheat ration was raised by 40 
grams per adult per week. Additional wheat 
supplies were also made available to en-
able the card holders to draw the shortfall 
in lice in wheat in addition to their full 
wheat quota. As a result, the offtake of 
wheat in Kerala has gone up to 75,000 
tonnes in August and 58,000 and 56,000 
tonnes in September and October respec-
tively. 

The actual supplies of rice to Kerala 
from Central Government stocks during 
August to October have been 39,600, 
33,300 and 34,500 tonnes respectively. The 
shortfall has been due to the fact that 
supplies had to be made mainly from im-
ports as the internal availability was low, 
th •• e being the lean months for rice. 

In November, about 25,000 tonnes of 
rice will be provided from imports. In 
addition, 4,000 tonnes of rice from fresh 
procurement has been allotted from 
Madhya Pradesh to Kerala depots. Madras 
Government is also being requested to 
move substantial quantities of rice to 
Kerala. Since the crop in Andbra Pradesh 
is late, it is not likely that any sizable 
quantities will be available from that State 
till December. The rice position in Krala 
is expected to improve in December when 
with tIile crop coming into the market sup-
plies from Andbra Pradesh are expected 
to pick up. 
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SHRI S. M.BANERlEE (Kanpur) : 
Copies of the statement should have been 
c:irculated earlier. We cannot remember 
all these figures. 

SHRI A. K. GOPALAN: The statement 
only shows how mu:h had been imported 
and how much had been sent. What we 
wanted was to know the position today in 
the deficit States, whether there is scarcity, 
starvation and non-fulfilment of the com-
mLment that has been mlde. If the com-
mitment has not been fulfilled, we want to 
know, not why, but whether it would be 
fulfilled by taking other steps. 

Kerala is a 60 per cent deficit State. 
They have procured more than the target 
of 50,000 tonnes this time. The Food 
Minister went to Madras and requested for 
some ·grains. They also promised to Rive, 
but a circular was sent saying no two 
States can have some understanding to give 
foodgrains. So, it was stopped. Certain 
commitments we are made inside Parlia-
ment and also outside 'by the Prime Minis-
Ier and Food Minister, but they have not 
been fu1filIed. From April to the first 
week of October, only an average of 40,000 
tonnes were given. If the Centre does not 
fulfil the commitments and does not allow 
a State whi:h is 60 per cent deficit to get 
foodgrains from outside, it means the 
Government wants to starve the people. A 
report appeared in the Slalesman two days 
back that there is ration only for 10 days 
in Kerala. Now the rice ration is only 
3 ounces. It was said that we were not 
taking wheat. Now wheat is taken but this 
month we understand that no wheat or rice 
will be given. According to the statement, 
ships are moving. Because there is a port 
in Cochin, ships will be moving. It is said 
that ships have left such and such place, 
bot some .ships whim started have never 
reached Gochin. We want to know whether 
Ike. Central Government want to starve the 
people of Kerah, and topple the State 
Govemment there in this manner by not 
giving food or whether the ,Central Govern-
IIleDt·will _ that the commitment already 
awie is fulfilled and the.people are not 
atanred there. ' 

THE ·MINISTER OF FOOD AND 
AGRICULTURE (SHRI JAGJlWAN 
RAM): This question bad raised on 
plevio .. , occasions also in the House. I 

have only to repeat what I said then, m., 
it has DOt been lIossible to supply to Kerala 
the ful! quantity of rice. Then we under-
took that any shortfall in rice will be made 
good with wheat. 

SHRI A. K. GOPALAN: It has not 
been made good for the last two months. 

SHRI JAGJIWAN RAM: As a matter 
of fact, the offtake of ,wheat was 75,000 
tonnes in September and it bas come down 
in October. I myself enquired the reason 
for rhe lower offtake in October. I was 
told that a certain new crop of paddy has 
come out in Kerala and therefore, naturally, 
tbe cultivators who have produced it do 
not draw wheat with the result that in their 
case the withdrawal of wheat has been re-
duced. I have been taking care to see that 
adequate quantity of wheat is maintained 
in Kerala so that whatever shortfalls it there 
in ,the supply of rice that is made good by 
wheat. 

SHRI A. K. GQPALAN: It has been 
reported that there is DO wheat in Che 
godowns there. 

SHRI JAGJ1WAN RAM: On the 1st of 
this month 45,000 tonnes of wheat, was in 
stook in the various godowos in Kerala. 
As I said, I will take action to see that 
whatever shortfall is there in the supply 
of rice is made good by wheat and an 
adequate quantity of wheat is maintained 
in Kerala so that those who want to draw 
wheat are able to do so. 

AN HON. MEMBER: When? 
SHRI lAGJlWAN RAM: It i. avail-

able. 

SHRI A. K. GOPALAN: Does that 
mean 'that the three ounces of rice aup-
plied now will also be made good by 
wheat? 

SHRI lAGJIWAN RAM: I said that 
whatever shortfall is there in the supply of 
rice will be made good by supply of wheat. 
Webave imported 25,000 tODDeS of rice. 
We have moved !lOme rice Madhya Pra-
desb. We are taking it up with the 
Government of Madras to quicken the des-
patches from Madras to Kerala. All these 
steps we have taken, and whatever shortfall 
remains will be made good by supply of 
wbeat. 
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SHRI A. K. GOPALAN: Will the 
Government allow the Government of 
Kerala to get rice from Madras or is it a 
fact that the Central Government said that 
it should not be done even when Madras 
promised to give rice to Kerala ?) 

SHRI JAGJlWAN RAM: As a matter 
of fact, whatever Madras is supplying to 
the central pool is meant to be despatched 
to Kemla. There have been some bilateral 
deals between State Governments. That 
upsets the whole central pool. Each State 
Government does not know the require-
ments of other States. What I have sug-
gested is--and the hon. Member is refer-
ring to that letter-that whenever there is 
such a deal or negotiations are carried on 
between two States the Centre should be 
brought in the picture so that we know 
what supply has been made to the States 
from the central pool. Otherwise there is 
no difficulty in Keiala getting supplies 
from Madras. 

DR. RANEN SEN (Barasat): When a 
few years back statutory rationing was in-
troduced in West Bengal that covered more 
tban 80 lakhs of people there. At that 
time there was a guarantee given by the 
Central Government that adequate food-
stuffs will be supplied to Wellt 
Bengal to keep the statutory rationing 
running. After the new government was 
set up there in March this year the Govern-
ment of India; it is known, started be-
baving very tardily in the matter of supply 
of foodgrains to West Bengal. Recently, 
in tbe month of September, the Central 
Government came to an agreement with 
the West Bengal Government and agreed 
to supply 1,05,000 tonnes of foodgrains 
monthly in all till the end of this year. 
But on 12th November the Food Depart-
ment of the Government of West Bengal 
informed Ihe Central GovemInent that. 
even on 12th November there was a back-
log of 11,000 tons of rice. Secondly, for 
the month of November the ~tral 
Government bas allotted only 6,000 tons 
of rice out of which onIy 4,500 tons have 
been despatched and the Government of 
West Bengal has received 3,500 tons or so. 
As a result of this tardy behaviour, as a 
resnIt of this definite machination to make 
tbe Government and the peOple of West 
Bengal suffer, eVl:Il this backlog bas not 
been supplied by the Central Government. 
77LSS(CH)/67-12 

As a direct result of this, tastweek not a 
grain of rice was available in the whole of 
Greater Calcutta where 80.5 lakh people 
are under rationing. U even the agree-
ment that was arrived at in the month of 
September is not fulfilled and if the 
Government of India goes on violating it, 
then wbat is the reason for the Govern-
ment of India in the Ministry of Food to 
come to some agreement with the State 
Government and then ultimately bluff the 
people and the State Government? 

SHRI ANNASAHIB SHINDE: do 
not want to go into the insinuations and 
imputa tions of the hon. Member. As far 
as the factual position is concerned, we 
have been supplying to West Bengal each 
month about one lakh tons, sometimes a 
little more, of wbeat and milo. So far as 
rice supply is concerned, in one month as 
against the allotment of 9.5 thousand 
tonnes we supplied 14.5 thousand tonnes. 
Then, in October, as against an allotment of 
13,000 tons. we supplied 15,400 tons. 
There has been some shortfall in the 
month of September, but that was due to 
factors beyond our control. As is well-
known, in the international market itself 
the availabilily of rice is very difficnIt. We 
are trying to purcbase rice from various 
countries through both government and 
private agencies. Though some ships were 
expected at our ports, due to factors be-
yond our control the ships did not arrive 
in time because of which there was some 
shortfall in supply. As far as the current 
month is concerned. I can assure the hon. 
Member that 15,000 tons of rice i. likely 
to be supplied to West Bengal from Punjab, 
Madhya Pradesh and other States. 

DR. RANEN SEN: Today is the 14th 
of this month and only 3,500 tons have 
been received so far. How is the West 
Bengal Government to pass the next 16 
days? That has to be answered. 

MR. SPEAKER: Shri Jyotirmoy Basu. 
SHRI JYOTIRMOY BASU (Diamond 

Harbour): When six West Bengal Minis-
ters resorted to dharna before the residence 
of the Prime Minister, she very promptly 
assured them in the presence of the bon. 
Food Minister, that the commitmenl3 made 
to West Bengal would b .. fully honoured. 
They bave not done so. They had no in-
tention to do so. In West Bengal the 
Central Government is using food as a 
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[Shri Jyotirnwy Basu) 

political handle, I must say ...• Unle"up-
do"..) I am ooly a postman, describing 
what is happening there. They are trying 
their political adventure there .... (inter-
ruption.r) . Apart from these, in the first 
week of October the Central Goveroment 
promised the people of West Bengal an 
extra quantity of 9,000 ton~ of rice as a 
bribe to topple the State Government, but 
the people of West Bengal did not accept 
it. Under tbe circumstances, may I know 
(a) what is the total shortfall in supply 
of rice this year, sinee the United front 
Government came to power in West 
Bengal: (b) in how many cases the con-
signments were not physically delivered 
within the promised period .... 

MR. SPEAKER: He is making a 
speech. 

SHRI JYOTIRMOY BASU : The 
Minister is cleverer than me and he will 
answer my question. A man made lire to 
cook foOd. Shri Jagjivan Ram said the 
rice will come in October. But the rice 
actually comes ooly in December. What 
is that poor man expected to do? Hang 
that promise of Shri J agjivan Ram in his 
room to kill his appe.ite? So, I would 
like to know in how many cases the con-
signments were not physically delivered on 
the promised dates. Thirdly, has the Food 
Minister advised the over-eneraetic 
Governor of West Bengal not to meddle 
with the harvest &ad procurement of food 
in West Bengal ? 

SHRI ANNASAHIB SHINDE: I would 
like to dispel any impression in the mind 
of the hon. Member that there has been 
any political consideration in this matter. 
MOlY I submit for the infonnation of the 
boo. Member that shortfalls in supply in 
SOJDe other States were lDuch mOl'C steep? 

SHRI JyOTIlUdOY BASU : Please 
speak only about West Bengal; not other 
States. 

SHIU ANNASAHID SHINDE: I was 
IlUbmiuing that the shortfalls in supply iil 
the case of Maharashtn, Gujarat and 
Mysore have been more compared to West 
Bengal and K:erala. But I am BOt trying 
to justify this. My point is that the rice 
supply position was very difficult during 
the last three months. As far as We.;t 
Bengal is concerned, ,iDee J3IIuary while we 

(C.A.) 
allotted them: 1,52,000 tons the supply ha.' 
been 1.36,000 tons. There has been a 
shortfall of about 16,000 tonoes ooly over 
the last ten months. As far as wheat and 
milo_ supplies are concerned, we are trying 
to keep up according to schedule. 

SHRI JYOTIRMOY BASU: How many 
times the consignments were not actually, 
physically, delivered iD West Bengal on 
due dates? 

SHRI ANNASAHIB SHINDE: I have 
given the figures monthwise. In the month 
of August, as against the allocation of 
9.5, the supplies were 14.5, that is, there 
was oversupply as compared to the com-
mitment. In October, as against the allot-
ment of 13, the supplies were 15.4. There 
has been some difficulty in the earlier part 
of this month. As I have already ex-
plained, We are trying to make up the 
position. 

SHRI S. M. BANERJEE: May I know 
whether it has been brought to the notico 
of the hon. MiDister that at the limo when 
the conspiracy was going on at the Centre 
to topple the duly elected Government of 
W.,.t Bengal, Mr. Jyoti Basu, the Deputy 
Chid Minister of West Bengal met the 
Governor Mr. Dharma Vira, and apprised 
him that the food situation there excited 
horror rather than pity and it was after 
the Governor rang up the Food Ministry 
her~ that some rice was sent to We,t 
Bengal? I would like to know why till 
then DO rice was sent there and also 
whether it is a fact that in some of the 
districts of West Bengal there is absolutely 
!to rice available and in Greater Calcutta. 
neither rice is available nor has it been 
substituted by wheat. 

SRRI ANNASAFlIB SHINDE: I hove 
already Ollplained the position of supplie3. 

SH.IU S. M. BANERIEE: Why tilt the 
Governor nmg you up you did not do it 
younelt1 

SHRI JAGJIW-AN JtAM: I ant not 
llware of the Governor ringing me up re-
luding thie. 

SHRI S. M. BANEIUEB: He rang up 
the Ministry. You are the Minister. 
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SHRI ANNASAHIB SHINDE: The re-
,quirementa of Himachal Pradesh are being 
looked into and, in fact, the position has 
improved considerably now as compared 
to the earlier Dl""ths. 

'12.28 RRS. 

J!.E. MOTIONS FOR ADJOURNMENT 
AND CALLING ATI'ENTION NOTICES 

(Query) 

MR. SPEAKER: Papers to be laid. 
'Shrimati Indira Gandhi. 

SHill NATH PAl (Rajapur) : We have 
~ven a notice of an adjournment 
motion ... 

SHIU CHINfAMANI PANIGRAHI 
{Bhubaneswar): Regarding the worst 
<Irought and cyclone in Orissa, there is a 
notice of ...• 

MR. SPEAKER: A number of motion< 
are there. I have received many adjourn-
ment motions and call atten"tion notices on 
U} ~ Illbjects. There are -other motions 
3lso ~ me. It is not as though all 

have 8een admitted or all have been re-
jected. Some calling attention notices have 
been admitted; some are kept pending. If 
anybody asks me now about his motio!) 
out of SQ many that I have received, I 
will not be ablo to remember and say any-
thing now, I do not think that we should 
raise here questions like "what bas hap-
pened to my call-attention", "what has 
happened to my adjournment motion". I 
will not be able to answer at all even if 
they are raised. The members can come 
to my cbamber and we can discuss. If 
J have to answer bere about all the 
hundred call-attention and adjournment 
motions, I am sure I will not be able to 
do it. May I, therefore, request the hon. 
members sitting on this side as well as on 
tbat side not to raise any question as 
"wllat has bappened to my call-attention 
or adjournment motion"? Then, I will 
only have to say, "I do not know wlrat 
your call-aitention is; please come to my 
Cbamber and we shall discuss". Whether 
it is Mr. Panigrabi or any bon. Member on 
this side. I will request them not to ask 
me as to what happened to their call-
attention or adjournment mo:ions; I will 
not be able to answer here'. If they want 
to c1iscuss with me, I am prepared to dis-
CUSS with them in the Cbamber. 

SHRI RANGA (Srikakulam) : Adjoorn-
ment motions cannot be dealt with in the 
same manner as call-attention notices. The 
fact that adjournment motions have beea 
given notice of bas got to be brought to 
the notice of the House. From out of 
those, you may pick up one 8J)d if tlie 
House gives permission, it is well and 
good. If you do not give permission at 
all for some of the adjOllI'lllIlt:nt motions 
to be moved, you need not refcr to them 
at all. But such of the adjournment 000'-
tiollS which you """"at raise -aDl' prelimi-
nary objectiQ)l have -$ol to be placed before 
the House and it is for the House to de-
cide. 

MR. SPEAKER: There i. n9 doubt 
about it. 

SHRI RANOA: There can be no such 
qnestion as discussion in the Chamber .... 

MR. SPEAKElt: I agree .mb him. 
Tbere is no difference of opinion. If there 
is no preliminary objectioD, I can certainly 
place them beforo the House. 


